m/ASlSureshjomedmwughCnswm :
aoseekssomtimetomemobuenumberaswnas-mﬁ

At request, be put up on 29.07.2020. .
One copy of order be uploaded on Delhi District Court webm. '4

ba also sent to the e-mail of SHO PS Civil Lines.
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10/ASI Suresh joined through Cisco Webex.

10 seeks some time to file mobile number as well as 2-m;

| his counsel.
At request, be put up on 29.07.2020.

One copy of order be uploaded on Delhi District _C\ourt" vebsi

be also sent to the e-mail of SHO PS Civil Lines.

Scanned with CamScanner
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:5.07.2020
rough Video conferenci

Ld. App for the State.
ined through Cisco Webex.

ng at 11:35 am.

resent
10/AS| Munesh jo , |
0 seeks some time to file mobile number as well as e-mail 1D

his counsel.
9.07.2020.

At request, be put up on 2
on Delhi District Court website.

One copy of order be uploaded

he also sent to the e-mail of SHO PS Civil Lines.
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Ld. APP for the State. |
|0/ASI Munesh joined through Cisco Webex
10 seeks some time to file
“-h'is counsel.
At request, be put up on 29.07.2020.

Court wébéite-, C

One copy of order be uploaded on Delhi District

be also sent to the e-mail of SHO PS Civil Lines.
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Ld APP far the State. s
Ld. Counsel for the applicant/accused Aman joined tlmm&t Cisc

This is an application under Section 437 Cr. PC for mm

apphcant/accused |
Reply of 10 has been filed electronically. Copy of same supphed te Ld;- X
/accused has

for accused electronically. Perusal of the reply shows that applicant

formally arrested.
At this stage, Ld. Counsel for applicant/accused submits that he w

withdraw the present bail application. Heard.

In view of the same, present bail application stands disposed off as wi
being premature. One copy of order be uploaded on Delhi District Court website. Cc
order be also sent to the e-mail of SHO PS Civil Lines. The printout of the applica ,'

and the order be kept for records and be tagged with the final report.
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Ld. APP fm' the State.
| for the applicant/accused Aman joined thmugh Cis

Ld. Counse A
This is an application under Section 437 Cr. pC for gn-mt

applicant/accused.
Reply of 10 has been filed electronically. Copy of same supplied m L

pllcant/accused h, ne l

for accused electronically. Perusal of the reply shows that ap

formally arrested.
At this stage, Ld. Counsel for applicant/accused submits that he w

withdraw the present bail application. Heard.

In view of the same, present bail application stands disposed off as w
being premature. One copy of order be uploaded on Delhi District Court webs'tm;
order be also sent to the e-mail of SHO PS Civil Lines. The printout of the appli

and the order be kept for records and be tagged with the final report.
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apphcant/accused
Reply of 10 has been filed electronicall
y shows that applicant/accuse

y. Copy of same suppli&d te

for accused electronically. Perusal of the repl

formally arrested.

At this stage, Ld. Counsel for applicant/accused submits that he
withdraw the present bail application. Heard. 2F.

In view of the same, present bail applic
ded on Delhi District Court website.,-

ation stands disposed off as‘

being premature. One copy of order be uploa

order be also sent to the e-mail of SHO PS Civil Lines. The printout of the applic

and the order be kept for records and be tagged with the final report.

(MANOJ KUMAR)
MM-OG/THC/Ce |
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25.07.2020

Present :

19.08.2020

FIR N0.107/20
P.S. Sadar Bazar
CIS No. 3516/20

This is fresh charge-sheet filed. It be checked and registered.

Ld. APP for the State.

10 in person.

Be put up for consideration on charge-sheet/further proceedings on :
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25.07.2020

Present :

19.08.2020

P
P.S. Sadar
Cis No. 351

This is fresh charge-sheet filed. It be checked and registered.
Ld. APP for the State.

IO in person.

Be put up for consideration on charge-sheet/further pro
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25.07.2020
This is fresh charge-sheet filed. It be checked and registered.

present : Ld. APP for the State.

1O in person.

Be put up for consideration on charge-sheet/further

19.08.2020

o

i

(N
MM-06/Ce
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15.07.2020
This is fresh charge-sheet filed. It be checked and register ed.

Present : Ld. APP for the State.

10 in person.

Be put up for consideration on charge—sheet/further p *‘

19.08.2020
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»5.07.2020
This is fresh charge-sheet filed. It be checked and registered.

Present : Ld. APP for the State.
1O in person.

Be put up for consideration on charge-sheet/further proce

18.08.2020
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25.07.2020

Present :

18.08.2020

Ld. APP for the State.
10 in person.

Be put up for consideration on charge-sheet/further‘-_
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25.07.2020

Present : Ld. APP for the State.

10 in person.

Be put up for consideration on ch

18.08.2020
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